(4 August, 2000} RAJYA SABHA

STATEMENT REGARDING GOVERNMENT BUSINESS

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI O. RAJAGOPAL). With your permission, Sir, | rise to
announce that Government Business during the week commencing Monday,
the 7" August, 2000 will consist of:-

1. Consideration and passing of the following Bills as passed by Lok
Sabha:-

(a) The Madhya Pradesh Re-organisation Bill, 2000.
(b} The Uttar Pradesh Re-organisation Bill, 2000.
(¢) The Bihar Re-organisation Bill, 2000.
2. Consideration and passing of the following Bills:-
(@) The Constitution (86™ Amendment) Bilt, 2000.
(b) The Constitution (88" Amendment) Bill, 2000.
{c} The Workmen's Compensation {Amendment) Bill, 2000.

3. Consideration and passing of the Border Security Force
{Amendment) Bill, 2000, as passed by the Lok Sabha.

4, Consideration and adoption of Statutory Rasoiution seeking
epproval for the Notification No. 96/2000- Customs dated 7™ July, 2000
which seeks to amend the Firs! Schedule to the Customs Tariff Act, 1975
so as to enhance the rate of customs duty, applicable to goods falling
under sub-heading No. 0802.90 from "35%" 10 “100%".

MR. CHAIRMAN: Now, Special Mentions. ..{interruptions]...

SHRI KAPIL SIBAL (Bihar): Sir, | wari 1o mention once again about the
two substantive motions that we have given nolice of in respect of a
metter of public importance. ...flhterruptions)...

SHRI M. VENKAIAH NAIDU {Karnataka}. Sir, you have permitted only
Special Mentions. ...finterruptions)...

SHRI KAPIL SIBAL: No, no. | am seeking the leave of the hon.
Chairman 1o mention this matter because it is a matier of great public
importance. It was mentioned yesterday. | am seeking the permission of the
Chalr. ...{Interruptions)... If the Chairman does not permit me, | will sit
down. | am seeking the permission of the Chair. ...{Inferruptions)...
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SHRI M. VENKAIAH NAIDU: | am not coming in your way. | am only
asking the Chairman whether he has allowed the Special Mentions or not.
..{interruptions),..  Sir, yesterday, the House was informed that it was
under your consideration. ...finterruptions)...

SHRI KAPIL SiBAL: | am also asking the hon. Chairman for the
same, You let met do it. )

MR. CHAIRMAN: | will tell you as to what the position is, The whole
issue is under consideration.

SHRIMATI CHANDRESH KUMARI (Himachal Pradesh): Sir, may | seek
your permission? ...finterruptions)...

MR. CHAIRMAN: No, no. Now, we will take up Special Mentions. Shri
Kripal Parmar.

SPECIAL MENTIONS
Destruction Due To Flash Floods in Himachal Pradesh
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